
THE GAUH TI HIGH COURT AT GUWAHATI
(The High Court of Assam: Nagaland, Mizoram and Arunachal pradesh)

XOTIFICA rIOX

No.HC.XI-09/2016/35U RC Dated, Guwahati, the 27$ Odober, 2016.

LIST OF HOLIDAYS DURING THE YEAR 2017 IN RESPECT OF THE
SUB.OROII{ATE CIUL COURTS OF ASSAM

In exercise of the power vested under section 15 of the Act XU of 1887 CIhe Bengal, Agra
and Assam Civil Court, Act) the Gauhat High Court rs pleased to dectare the following days to be
observed as closed holiday dunng the yeat 2017 in all the Civil Courts in Assam Sub-ordinate to
Gauhati High Court.

New Yearb Day l! January Sunday 1 day
t'lagh Bihu/Tusu hrja t? to ld )anuary Friday to Monday 4 days
Netall's Bitdtday 2? January Monday 1 day
Republic by - | zP )anuary Thut ay I day
Me4am-m*phi -'1 31o lanuary fuesday 1 day

l4 ftbruary Wdneday 1 day
8ir Orilarai Diuas le tubruary Fituy 1tuv
Siva Rah 24 february Friday I day
tul JaEa 1? March Sunday 1 day
Holi 1? Mardt Motf,ay 1 day
bhag Rihu including Gt@d Fnday
on 14 ANil

1? b le Aprit fhu ay to Sunday 4 days

May Day te uay Monday 1 day
Euddha Pumima 10 May Wdnesday I day
lanmoEva of Sri Sri Madhab Dev le June 9turday I day
Id-ul-Fitre 2P )une Monday 1 day
Inglg@ndence Day 19 Augun fue ay 1 day
nthi of Simanta Sankar kv 2? August Wdnesby 1 day
Id-uz-Zuha Zd Septentur Saturday 1tuv
nthi of Sn 9i Madhab Dev ld Septemkr Sunday 1 day
lanmaiami 1? Septemtur Wdneday 1 day
LOIIG UACAITON
Induding Durga Puja, Vijaya
Dashani (2V to 3d Septentur),
ianmotsaya of Srimanta Sankar
Dev (3P Septentur), Muhdrram
Qi Motur) , Biihtuy of
Mahatma C,andhi en hofur)
Laxmi Puja (9 OctotuD, Kati Bihu
OP etobr), Kali Puja & Diwati
(19 & lP *tobr)

27 Septentur b Lq'
kaber

Wdneday to
fhut ay

23 days

Guru Nanakb Birdl 4 Novemfur 9turday thv
24 Novenbi Frituy I day

Ason Dvas (Su-ka-pha Diva, &
Fateha-

Zd Dsemfur futurday 1 day

WI'I|ER VACATIOI{
Chridmas Holiday

2A b 3f tHember Sunday to Sunday I days

N.B.
(1) In additron to aforesaid holidays all courts shall remain closed on such days as are observed

as local holiday rn Executive offices and also on days which are observed as public holidays
U/S 25 of the Negotiabte Instrument Act, 1881 (XxV of 1881) and atso the Courts sh;ll
remain closed on such days declared as holiday by the state Govt. of Assam. The officers
and the staff may also avail the restricted holtday as declared by the State Govt. of Assam.
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Shree Panchami

Lachit Diuas



(2)

(3)

(4)

If any of the holidays for festivals notrfied above does not fall on the day notified, necessary
modification changing the date will be issued in due time.

All 2nd and 4th Saturdays and holidays falling on such Saturdays will be observed as
holidays. All other Saturdays will be full working days.

The Sub-ordinate Civil Courts enjoy either the holidays declared by the High Court or the
holidays declared by the State Govt. of Assam on the same occasion falling on two different
dates.

By Order etc

lk zz.ro, to
REGISTRAR(JUDIEIAL)

*1.* !e
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(2)

(3)

(4)

If any of the holidays for festivats notified above does not falt on the day nohfied, necessary
modification changing the date will be issued in due time.

All 2d and 46 SaturGys and holidays falling on such Saturdays will be observed as hotidays. Allo$er
Saturdays will be full wo*ing days.

The sub-ordinate ciminal court enjoy either the hotidays declared by the High court or the holidays
declared by the State Govt. of Assam on the same occasion falling on Wvo different dates.

By Order etc.

Jl- z *.lo.r e

REGISTRAR (JUDICIAL)

Pl.o.luo'
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